
333 1 Oral Answers MAY 9,.lDe2 

tested the association of Common-
wealth countries with the ECM and 
\hat some of the ECM countries have 
resented that, saying that any and 
every Commonwealth country cannot 
join ECM. If so, what is the Gov-
ernment's reaction to that? 

Shri Morarji Desai: As said, 
these are delicate negotiations. It is 
not possible for me to give any infor-
matiOn about these matters at this 
state. 

Mr. Speaker: Next question. 

Shri Bem Barua: Sir, on a point 
of order. The Finance Minister will 
not even give the reaction of the Gov-
ernment, and he says that th~se are 
all delicate. nego~iations and cannot 
be divulged. I just wanted to know 
whether the U.K. has_s1.jggested the 
association of Commonwealth coun-
tries in the ECM-which U.K. has let 
out in the papers. And he can say 
'yes' or 'no'. I do not understand this. 
Possibly .... 

Mr. Speaker: The hon. Member 
thinks that the information which he 
is asking has already. been divulged 
in the papers. It he has that, then 
there is no need to ask for that infor-
mation. And if pe has not that in-
formation and the information has not 
been divulged, and it the Government 
thinks that it is at a delicate stage at 
this hour and it is not advisable to 
disclose it, then probably we should 
have patience and wait for some time. 
When those negotiations have pro-
gressed to a certain extent, then the 
informati.on would be given. 

Shrl Bem Barua: Are we to un-
derstand that the U.K. press reports 
are correct, in the face of the silence 
.~j the ~vernmentT 

Mr. 'Speaker: Is it necessary \hat 
the Government should commit itself 
whether they are right or Wrong? If 
it comes from' other sources that has 
a dif!erent importance; if 'it comes 
from the Government, that might have 
• different' significance. Next qua-
tlon. 

Shri Hem Barua: May 
other supplementary? 

put all-

Mr. Speaker: I have passed on to 
the next question. . . 

Shrl Rachunath Slnch: I stood up 
thrice. My name is also there. 

Mr. Speaker: 11 'is not necessary 
that every Member . . . 

Shrl Rarhunath SlnCh: That was 
tbe convention. 

Mr. Speaker: . . whose name has 
been dubbed must be called. 

Iron Price 

~558. Shri Balmlkl: Will the Minis-
tet 'of Steel an. BeaY7 lIUIutria be 
pleased to state: 

(a) the steps taken uptil April, 
1962 to control the rising prices of 
iron and to wipe out the black mar-
ketin~ trend on prices; and 

(b) how long it would take th~ 

country to become self-sufficient in 
view of the present production of 
iron? 

The Minister of Steel and BeaY,. 
Industries (Shri C. S1IbramdJam): 
(a) Apart from the recent increase 
due to the new excise duties, the 
controlled sale prices of most cate-
gories of iron and steel have remain-
ed stationary since 1957. 

Increasing availability of most cate-
gories of steel is reducing mal-prac-
tices. Black marketing would amount 
to a violation of the Iron & Steel Con-
trol Order and be punishable under 
the Essential Commodities Act; and 
the State Government law eftforce-
ment authorities are competent to 
take cognizance of such offences. 

(Ib) By 1965-66, it is proposed to 
set up a capacity to produce annually 
10.2 million tons of steel ingot and 
1'5 million tons of pig iron for lale, 
which would largely meet the re-
quirements of the country at that 
time. 
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'" ~: ~ ~iN if f~if 
oqTl1Tf~) ~) ~;;rrc( I:T If!ft ~ ~,mr ~ 
~ f~~ii'iftd~? 

Mr. Speaker: How many were 
punished and which is the State that 
has the highest number of offenders? 

Shrl C. Subramaniam: I do not 
have that information. 

'" ~: qf«'l'f. ~1~ 'Ai">' 
Sfll;"<k «m: 1l ~~'l"W g'"': ;;fr~ 'f>T 'lfllf'l'i 
ii'f~~~? 

Shrl C. Subramaniam: No. It is a 
common price for all the steel. 

Shrimati Kenu Chakravartty: May 
I know whether the attention of 
Government has been drawn to a 
infonnation given in the Capital that 
one of the reasons why the share 
market has boomed is that __ ~hel"e is 
going to be an immediate increase in 
the retention price ot steel? 

Shri C. Subramaniam: Does the 
hon. Member want me to contribute 
to that speculation further by mak-
ing an answer? 

Shri Sham Lal Sara!: Is the Gov-
ernment aware that at the time when 
these steel and other quotas are al-
lotted to the parties, whether stockists 
or non-stockists, at times it has been 
seen that the allotments are not 
available on the spot and that results 
in increase of demand in the market 
and that results in blackmarketing? 
Has the Government taken any steps 
to look into that T 

Shri C. Subramanlam: That is 
because ot scarcity of certain cate-
gories. The hon. Member' may know 
that in respect ot most ot the cate-
gories we have sufficient materials 
now. But, there are certain ' scarce 
categories in which these diftlculties 
arise. It is our hope to increase pro-
duction ot these categories also. 

Shri D. N. TlWIU'J': May I know 
whether any direction has been sent 
or whether the Government receives 

a report on the prosecutions launched 
in the States, because it is a Central 
subject? May I know whether the 
Government has sent any direction 
to get information from the States re-
garding the number of prosecution. 
launched and the number ot punish-
ments awarded? 

Shrl C. Subramaniam: I do not 
have that intormation here. It the 
hon. Member is interested, certainly 
I can gather that information and 
make it available. 

Shri D. N, Tiwary: I want to know 
whether any direction has been sent 
to send reports. 

Shri C. Subramaniam: I do not 
have that information. 

Mr. Speaker: He has not got the 
information just at present, 

Shri Kamalnayan Bajaj: While the 
steel price in the private sector and 
the public sector is the same, may I 
know whether the cost of production 
in the public sector is comparatively 
favourable with the private sector and 
it not, whether we are selling under 
cost in the public sector? 

Shri C. Subramaniam: I would res-
pectfully submit that this does not 
arise. Still, I would answer. In the 
public sector projects, we have not 
gone into tuB production yet. There-
tore, it will not be possible to com-
pare the cost ot prod uction at this 
stage as between the public sector 
cost and the private sector cost. 

Mr. Speaker: The Question-hour is 
over. 

SHORT NOTICES QUESTION 

Breach In ADklelhwar PlpeUae 

+ 
{ Shrl YaJnik: 

SNQ, I. .Sbrl P. K. Patel: 

Will the Minister ot MInes ad 
FIIel be pleased to state: 

(a) whether the pipeline connect-
ing Ankleahwar oil fieldl. to the 




